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Proposed fast by Acharys Vinopna
Bhave on ban of Cow Slaughter

6109: SHRI KANWAR LAL GUPTA;
GUPTA, '
SHRI SHAMBHU NATH .
CHATURVED].
Will the Minister of HOME AF-
FAIRS pe bleased to state,

(a) whether Government are aware
of the statement made by Shri R, R,
Diwakad stating that Acharya Vinoba
Bha}re will  go on fast from 22nd
April, if legislation banning cow
slaughter is ngy enacleg by then in
Kerala and West Bengal;

" (b) if so, have Government contae-
ted Acharya Vinoba Bhave ang the
concerned State Gnvemmeuts; and

{e) if so, what is therr reaction?

THE MINISTER oF STATE IN
THE MINISTRY OF HUMg Ap.
FAIRS (SHRI DHANIK LAL MAN-
DAL): (a) Yes, Sir,

(b) Earlier the Prime Minister had
written to the Chief Ministers of
Kerala gnd West Bengal with a view o
persuading them tp imipose tota] ban
on cow siaughter. 1t hag been decid.
ed in a meeting hely  on the 2nd
April, 1970 with the Leaders of the
Opposition Parties, presided over by
the Prime Minister, that a delegation
headed by the Minister of Home Aff-
airs including Leaders of Opposition
Parties should call on Acharya Vinobg
Bhave and persuade him not o under-
take thig fast,

(c) According to the reply received
from the Chiet Minister, West Ben-
ga]l and the Government of Kerala
they have regretted thei, inability to
enact a legislation for a complete ban
on cow slaughter on the ground that
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Statistical Investigators ot included
in Feeder Panel for Grade IV of 1SS,

6110. SHRI SARAT KAR,
SHRI DILIP CHAKRAVAR-
TY,

Will  the Ministe, of HOME AP-
FAIRS be pleased to state.

(a) whether it is a fact that the
Statistical  Investigators (Class Il
posts) working in Ministry of De.
fence (ASO) ‘were not included in
the firsy feeder panel prepared by De-
partment of Personnel and Admini-
strative Reforms in the year 1068 for
promotion to Grade IV of ISS, where-
as persong holding simila, appoint-
ment in  other participaling Minis-
tries/Departmenty were included in
this panel;

(b) if 50, what remedial steps have
been taken by the Deparment of per-
zonne]l and Administralive Reforms to
accord justice lo the affecteq indivi-
duals of Ministry of Defence (ASO);
and )

(c) the time by when the Dapart-
ment of Personnel ang Administra-
tive Reforms will be able to finalise
the fate of the affected employees as
already ten years have elapsed?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS AND IN THE MINISTRY OF
LAW JUSTICE AND COMPANY AF-
FAIRS (SHRI §, D, PATIL): (a) Yes,
Sir. The first Selecy List for promo-
tion to grade IV of the 1SS was pre-
pared from out of persons who had
completed 4 years in feeder posts as
on 31-12-1986. Ag the posts of statis-
tical Investigators in the Army Statis-
tica] Organisation were recognised a8
feeder posts only in December, 1967
the incumbents of such posts were not
considered for inclusion in the first
Select List. .





